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HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 2163 of 2026

Shiv Lochan Singh Kushwaha
..... Petitioner(s)
Versus
State of U.P. and Another
..... Respondent(s)
Counsel for Petitioner(s) : Santosh Kumar Jaiswal
Counsel for Respondent(s) . C.S.C.

Court No. - 33

HON'BLE VIKASBUDHWAR, J.

1. Heard Sri Santosh Kumar Jaiswal, learned counsel for the writ petitioner
and Sri Gaurav Singh, learned Standing Counsel for the State.

2. Thought the present petition has been preferred for release of GPF
amount, however, the learned counsel for the writ petitioner submits that he
shall file areview application seeking prayer for payment of GPF in Writ-A
n0.32406 of 2000, decided on 05.02.2018.

3. Learned Standing Counsel has no objection to the same.

4. The writ petition stands disposed of with the aforesaid liberty.

February 13, 2026

N.S.Rathour

(Vikas Budhwar,J.)
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